
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCE- I4UMBAI q7

T.C.P No. 37 l(MAHI l2or4

SHRI B,S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLq.S ENAPATHY
MEMBER (T)

ATTENDENCE.CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 18.09.2017

NAME OF THE PARTIES ShamaJaorwala
V/s.

Star Plasto Mould Rt. Lrd. & Ors.

SECTION OF THE COMPANIES ACT: 397-398 of the Companies Act 1956
ar,d 2411242 of the Companies Act, 20 13.

S. No. NAME DESIGNATION SIGNATURE

CORAM: Present:

| 0.un ,fr,.rt- dJ- +- fl-t-A'\b*'- dk"b

ORDER
TCP 37l397-398/NCLT/MB/MAt 2014

At rcquest of the parties list this mattcr on 31.10.20i7

sd/- sd/-
V. NALLASENAPATHY
NIt'rrber- (Tt chrric.-rl )

B.S.V. PRAKASH KUMAR
\lember (JuLlici.rl)

\


